"IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

THE HON'BLE SHRI R.RANGARAJAN : MEMBER (ADMN.)

&

‘AT HYDERABAD.
* ik

Dt. of Decisien ¢

M.K. Jeseph .« Applicant.
Vs

1. Tﬁé'Sr;Divl.Personnel Of ficer,
"SC Rly, Guntakal Divisien,
Guntakal, Anantapur District.

2. The Sr.Divl. Operating Manager,
.8C Rly, Guntakal Divisien,
Guntakal, Anantapur District.

3, The Chief Yard Master,
Raichur Thermal Pewer Statien,

Raichur District, Karnataka,
SC Rly, Guntakal Divisien. .» Respendents.,

Ceunsel fer the applicant : Mr._M.C.Sacob

Ceunsel for the Respendents : Mr. J,R.Sepala Rae, SC for
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ﬁlys.




‘ORAL ORDER (PER HON'BLE SHR1 R.RANGARAJAN 3

4. ' The OA is dispesed ef asabeve.

=)
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-y -

ORDER

MEMBER (ADMN.

Heard Mr.M.C.Y%aceb, learned counsel fer the app

and Mr,J.R.Gepala Rae, lcarned counsel'for the respendent

licant

S.

2. The affidavit ip thé70A needs majer mefiificatien s the

facts submitted in the Ceurt teday appears te be gifferen
that °§ the relief askéd fer i, the CA, Hence, the .applic
file 4better fresh affidavit. The learned ceunsel for th
f£airly submitted that he will withdraw this OA with a per
file s fresh affidavit in this connection.' He alse submi
he had already pai¢ Ceurt fee hence payment ef Court fee

fresh OA may be waifegd.

3. Ih view of the abeve‘submission, the 1earngd¢ou

e vl

Chvﬂ :
te file a fresh OA with cerperative recerds. The payment

fee for the fresh OA has bean waived{){}n view of the fag

he had paid thgéourt fee fier this OA,

Ne Cests.

(R.RANGARAJAN)

MEMBER ( ADMNG)

*Dated ¢ The 10th Oct, 1996,
TpIctsted Inthe Upen Ceurt)
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Copy To:

[T]

1. The Senior Divisional Personnel Officer,
South Central Railway, Guntakal Division,
Guntakal, Ananthapur Districte.

2. The Senior Divisicnal Cperating Manager,
Soguth Central Railway, Guntakal Division,
Guntakal, Apanthapur District.

3. The Chief Yard Master, Raichur Thermal
Power Station, Raichur District,
South Central Railuway, Guntakal Division.,

4, One copy to Mr.M.C.Jacob, Advocate,
CAT,Hyderabad,

5. One copy to Mr.3.R.Gopal Rao, SC for Railways,
CAT,Hyderabad,

6. One dcopy to Library,CAT,Hyderabad.
7. 0One duplicate copy. :
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SDMETTEC AND INTERIM DIRECTIONS ISS
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DISMI
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